15.05.2019

AT 10:30 AM

1.

CRL.A.717/2018

AT 2:15 P.M.

1.

9.

CRL.A.183/2013

.CRL.A.562/2014

CRL.A.629/2014

.CRL.A.635/2014

.CRL.A.715/2014

.CRL.A.817/2014

.CRL.A.838/2014

.CRL.A.1636/2014

CRL.A.53/2015

AT 10:30 AM

1.

2.

W.P.(C) 981/2019
CM APPLN.4407/2019
CM APPLN.6592/2019

W.P. (C) 1384/2016
CM APPLN.18244/2018
CM APPLN.31130/2018

COURT NO. 3

(DIVISION BENCH-1IV)
HON'BLE MS.JUSTICE HIMA KOHLI
HON'BLE MR. JUSTICE VINOD GOEL

SADDAK HUSSAIN

VS STATE (NCT OF DELHI)

COURT NO. 34

J -1 (PRONOUNCEMENT OF JUDGEMENT APPLT.JURISDICTION )

SUBODH K.PATHAK,ADIL ALVI
BALWAN SINGH,AMIT GUPTA

HON'BLE MR. JUSTICE SIDDHARTH MRIDUL

HON'BLE MR. JUSTICE NAJMI WAZIRI

PANKAJ @ DABBU
VS STATE

MUKESH LAL
VS STATE

DHIRAJ SOLANKI
VS STATE

CHANDGI RAM
VS STATE

PRAMOD KUMAR SHARMA
VS STATE

MANOJ
VS STATE

MANOJ
VS STATE

STATE
VS SUNIL CHAUHAN

STATE (GNCT) OF DELHI
VS CHANDGI RAM & ORS.

COURT NO. 8

RISHABH KAUSHIK

JOGINDER TULI,A K SINGH

BARAT DUBEY

BHARAT DUBEY, RAJAT KATYAL
RAMAN SAWHNEY, VINAY KUMAR

RAMAN SAHNEY

NEERAJ BHARDWAJ

NEERAJ BHARDWAJ

SANJEEV BHANDARI

SANJEEV BHANDARI,
NEERAJ BHARDWAJ

HON'BLE MR. JUSTICE SURESH KUMAR KATIT

SANJAYA BAHEL

VS UNION OF INDIA & ORS

SAJU S DOMINIC
VS UOI AND ORS

R.S.SURI,AKSHAY KAPOOR
VARUN KHANNA ,6KRITI CHOPRA
ANURAG AHLUWALIA

SIDHANT KUMAR

SAJU JAKOB,RAVINDER KUMAR
ABHISHEK JAISWAL,LILY THOMAS
SACHIN DATTA,ALOK SINHA
RAJIV SINHA,RIJUTA MOHANTY
TATINI BASU



15.05.2019

1. CRL.A.677/2017

AT 2:15 P.M.

1. FAO NO.250/2017
WITH FAO 356/2017

2. FAO NO.519/2016

3. FAO NO.79/2016

4. FAO NO.77/2017

HIGH COURT OF DELHI
14Th MAY ,2019

COURT NO.30

HON'BLE MS. JUSTICE MUKTA GUPTA

RAJU @ RAJ KUMAR
VS STATE

COURT NO. 42

HON'BLE MR. JUSTICE NAJMI WAZIRT

MATA RAM RAKH MANDIR
VS SANIA NISHA & ORS

GANESH JHA
VS UNION OF INDIA

STAR HEALTH ALLIED INSURANCE
VS AMBEDKAR SINGH

ASHWANI CHOPRA
VS NEW INDIA CAMPUS BANQUET
GARDNER

J -2 (PRONOUNCEMENT OF JUDGEMENT APPLT.JURISDICTION )

INDERJEET SIDHU
RAJNI GUPTA,

AMULYA DHINGRA,
H K & ASSOCIATES

D SABHARWAL, PRERNA MEHTA

SUMAN BAGGA & ASSOCIATES
RAJESH KUMAR & SANTWANA

MAHESH RANJAN & NARENDER SINGH,

ANJALI RAJPUT

REGISTRAR (LISTING)



15.05.2019 FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 45 (0s-C)
NEW COURTS BLOCK (SECOND FLOOR)
HON'BLE MR. JUSTICE RAJIV SAHAI ENDLAW

AT 10.30 A.M.

20. I.A. 10200/2018 UNILIN BEHEER B.V. SUDHANSHU BATRA, PRAVIN ANAND,
I.A. 5229/2019 Vs. BALAJI ACTION BUILDWELL DHRUV ANAND, UDITA PATRO,
I.A. 5230/2019 NISCHAY MALL, ADITYA MISHRA,
In CS(COMM) 1683/2016 C.M.LALL, NANCY ROY, SANUJ
DAS

*khkkkkkkkk

COURT NO. 46 (OsS - G)
NEW COURTS BLOCK (SECOND FLOOR)
HON'BLE MR. JUSTICE RAJIV SHAKDHER

AT 2.30 P.M.

1. O.M.P. (COMM) 46/2019 M/S SRI ANAND VINAYAK COALFIELDS RUCHIRA GUPTA, SIDDHANTH KOCHHAR
LIMITED ANURAG SHARMA
Vs. M/S INDIAN FARMERS
FERTILIZER COOPERATIVE LTD.

*kkkkkkk

COURT NO. 47 (OS-F)
NEW COURTS BLOCK (SECOND FLOOR)
HON'BLE MR. JUSTICE JAYANT NATH

AT 10.30 A.M.

14. I.A. 19122/2014 SUN PHARMA LABORATORIES LTD HEMANT SINGH, MAMTA JHA,
In CS(COMM) 1206/2016 Vs. INTAS PHARMACEUTICALS WASEEM SHUAIB AHMED, SAUMYA
LIMITED GUPTA, CHANDER M.LALL, RISHI

AGRAWALA, PRANJIT BHATTACHARYA
NANCY ROY, RUPIN
* %k kk*x
COURT NO. 49 (OS-A)
NEW COURTS BLOCK (FIRST FLOOR)
HON'BLE MR. JUSTICE SANJEEV NARULA

AT 2.15 P.M.

34. TEST.CAS. 40/2012 PREM PRAKASH DABRAL SANDEEP SHARMA, HUNNYVEER

CRL.M.A. 17199/2017 Vs. STATE & ORS SINGH,RESPONDENT NO. 5 IN
PERSON

35. TEST.CAS. 37/2018 AJAY MALHOTRA RAJAT ANEJA, SAMBIT NANDA,
I.A. 9509/2018 Vs. STATE VARUN KUMAR TIKMANI, ASHOK
I.A. 12478/2018 CHHABRA, ANKITA GANDHI
I.A. 13118/2018
I.A. 15137/2018
I.A. 1412/2019

khkkkkkkkkk
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